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5. Goa 0.36
6. Gujarat 5.40
7. Haryana 2.67
8. Himachal Pradesh 0.25
9. Jammu & Kashmir 0.29
10. Karnataka 2.62
11. Kerala 2.23
12. Madhya Pradesh 3.38
13. Maharashtra 1.61
14. Manipur 0.13
15. Meghalaya 0.10
16. Mizoram 0.08
17. Nagaland 0.10
18. Orissa 0.45
19. Punjab 3.71
20. Rajasthan 3.40
21. Sikkim 0.02
22. Tamilnadu 6.14
23. Tripura 0.17
24. Uttar Pradesh 9.05
25. West Bengal 5.13
Union Territorie::
I. Andaman & Nicobar 0.03
2. Chandigaih 0.7
3. Dadra & Nagar Haveli 0.01
4. D¢lhi 5.54
5. Daman 0.03
6. Lakshadweep 0.00
7. Pondichcrny 0.16
8. Silvasa 0.00
9. Diu 0.00
TOTAL 69.58
[English] (b) the amount sanctioned for provid-
PROMOTION OF TOURISM IN KAK- 1€, 00, Tuies o i B p e
YAKUMARI

*218. SHRI LAL K. ADVANI . Will
the Minister of CIVIL AVIATION AND
TOURISM be pleased to state :

(a) the number of foreign tourists who
visited Kanyakumari during 1989, 1990
and 1991 (January—June);

Memorial during 1990-91 with details of
schemes;

(¢) whether any funds have been allo-
cated for schemes for tourist promotion in
Kanyakumari during the current year;

(d) if so, the details thereof; and
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(e) the Government’s plan for future
tourist promotion at Kanyakumaii ?

THE MINISTER OF CIVIL  AVIA-
TION AND TOURISM  (SHRI
MADHAV RAO SCINDIA) :

(a) According to the information avail-
able from the State Government, the num-
ber of foreign tourists who visited Kanya-
kumari during 1989, 1990 and the first
six months of 1991 are as given below .-

Year Number

of foreizn

tourists

1989 3N
1990 32186

1991 (Jan-June) 13889

(b) During the year 1990-91, an amount
of Rs. 10 lakhs was sanctioned by the
Ministry for the improvement of tourist
facilities at Kanyakumari.

(c) to (e) : Financial assistance for the
development of tourism infrastructure s
being provided by the Central Govera-
ment on the basis of specifiz proposals .re-

ceived from the State/U. T. Governments,

subject to availability of funds and rela-

tive merits of the schemes. During the

current financial vear, the following

schemes have been sanctioned by the

Central Government for tourism promo-
tion at Kanyakumari :—
\

(i) Beaxtification of berch at  Kun-

yakumari.

(ii) Tmprovement of facilities at
Hotel Tamil Nadu, Kanyakumari.

DEMAND AND SUPPLY OF PETRO-
LEUM PRODUCTS

*219. SHRI PRAKASH BAPU
VASANTRAO : Will the Minister of

July 30, 1991
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PETROLEUM AND NATURAL GAS be
pleased to state :

(a) the gap between demand and sup-
ply of petroleum products at preseat; and

(b) the details of the indigenous pro-
duction and their import to meet the
shortfall ?

THE MINISTER OF
AND NATURAL GAS (SHRI B.
SHANKARANAND) : (aj and (b) The
consumption of petroleum products during
1990-91 was 54.77 million tonnes. The
availability as per present estimates
during 1991-92 would be about 56.8
million tonnes. As at present 9.6 million
tonnes of petroleum products and  12.6
million tonnes of crude oil is planned to
be imported during 1991.92.

PETROLEUM

POWER CONNECTIONS IN DELHI

#220. SHRI MADAN LAL KHURANA:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES
be pleased to state :

(a) whether the attention of the Go-
vernment has been drawn to the news item
captioned “Power connection racket busted”
appearing in the ‘Economic Times’ dated
September 11. 1990:

(b) if so, whether any enquiry has been
conducted regarding such power connec-
tions in Delhi; and

(c) if so, the action taken or proposed '
to be taken against the persons involved ?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAI) : (a) to (c)
The said news item relates to the incident
of fire which had occurred on the 15th
January, 1990 in a jhuggi jhopri Colony
named as Sanjay Amar Colony, near Olfi
Railwav Bridge, Yamuna Pushta, Dethi.



